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MENTIONING REPORT — COURT NO. 13

DATE : 07/03/2022

.NO. CASE TYPE CASE NO. REMARKS

1 FILING NO. 1452/22 08-03-2022

2 WPC 4803/21 08-03-2022

3 WPC 1004/22 08-03-2022

4 WPC 4449/21 08-03-2022

5 WPC 349/22 21-03-2022

6 WPC 398/22 21-03-2022

7 WPC 397/22 21-03-2022

8 WPC 350/22 21-03-2022

9 WPC 395/22 21-03-2022
10 WPC 374/22 21-03-2022
11 WPC 351/22 21-03-2022
12 WPC 369/22 21-03-2022
13 WPC 352/22 21-03-2022
14 WPC 355/22 21-03-2022
15 WPC 4242/19 WEEK COMMENCING 04-04-2022
16 WPC 1708/21 AFTER 02 WEEKS
17 TOKEN NO. 1425/22 AFTER 02 WEEKS
18 WPC 523/22 AFTER 02 WEEKS
19 WPC 928/22 AFTER 02 WEEKS
20 WPC 4439/21 AFTER 04 WEEKS
21 WPC 5108/21 AFTER 04 WEEKS
22 WPC 5526/21 AFTER 04 WEEKS
23 WPC 579/22 AFTER 04 WEEKS
24 WPC 5032/21 AFTER 04 WEEKS
25 WPC 55/22 AFTER 04 WEEKS
26 WPC 3195/21 AFTER 04 WEEKS
27 WPC 2359/21 AFTER 04 WEEKS
28 WPC 5157/21 AFTER 04 WEEKS
29 WPC 3309/20 AFTER 04 WEEKS
30 WPC 2301/20 USUAL COURSE
31 WPC 646/19 USUAL COURSE
32 WPC 2445/20 USUAL COURSE
33 WPC 963/20 USUAL COURSE
34 WPC 6959/19 USUAL COURSE
35 WPC 2134/19 USUAL COURSE
36 WPC 3362/19 USUAL COURSE
37 WPC 5076/19 USUAL COURSE
38 WPC 5634/18 USUAL COURSE
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NOT CONSIDERED AS STATEMENT
REGARDING
INFORMATION TO THE OTHER SIDE

39 WPC 285/21 HAS NOT BEEN GIVEN
40 CMP 88/22 11-03-2022
41 CMP 83/22 11-03-2022
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MENTIONING REPORT COURT NO 13

Date : 08/03/2022

.NO CASE TYPE CASE NO. Remarks
1 WPC 1259/21 11-03-2022
2 WPC 2066/21 29-03-2022
3 WPC 1151/21 29-03-2022
4 WPC 905/22 WEEK COMMENCING
21-03-2022
5 WPC 1109/21 AFTER 3 WEEKS
6 WPC 3271/21 AFTER 4 WEEKS
7 WPC 5462/21 AFTER 4 WEEKS
8 WPC 1239/20 AFTER 4 WEEKS
9 WPC 821/22 AFTER 4 WEEKS
10 WPC 7003/19 AFTER 4 WEEKS
11 WPC 2179/21 AFTER 4 WEEKS
12 WPC 6224/19 USUAL COURSE
13 WPC 6411/19 USUAL COURSE
14 WPC 2261/20 USUAL COURSE
15 WPC 3092/18 USUAL COURSE
16 WPC 572/21 USUAL COURSE
17 WPC 4582/19 USUAL COURSE
WPC 4583/19 USUAL COURSE
18 WPC 1081/20 USUAL COURSE
19 CMP 363/21 AFTER 3 WEEKS
20 CMP 365/21 AFTER 3 WEEKS
21 CMP 432/21 AFTER 4 WEEKS




MENTIONING REPORT COURT NO 09

Date : 08/03/2022

S.NO CASE TYPE CASE NO. Remarks

1 Cr.M.P 3467/21 09-03-2022

2 Cr.M.P 2508/18 05-04-2022

3 Cr.M.P 2194/21 06-04-2022

4 Cr.M.P 1775/21 LIST ALONG WITH IA
5 Cr.M.P 1855/17 LIST ALONG WITH IA
6 Cr.M.P 2048/16 LIST ALONG WITH IA
7 Cr.M.P 129/22 LIST IF DEFECT FREE
8 Cr.M.P 381/22 LIST IF DEFECT FREE
9 Cr.M.P 122/22 LIST IF DEFECT FREE
10 Cr.M.P 291/22 LIST IF DEFECT FREE
11 Cr.M.P 547/22 LIST IF DEFECT FREE
12 Cr.M.P 2056/21 IN USUAL COURSE
13 Cr.M.P 2639/16 IN USUAL COURSE
14 WP (Cr) 80/20 24-03-2022

15 CIVIL REVIEW 36/21 01-04-2022

16 CMP 330/21 25-03-2022




LIST AND COMPUTER

FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY IL.E. ON 08-03-2022 TILL 03:30 PM

SL.NO CASE TYPE AND DETAILS REMARKS PENDING STATUS
CR.A.(S)) 103/2022 Allowed for 11-03-2022
2 CR.A.(SJ) 104/2022 Allowed for 11-03-2022
3 CR.A.(S)) 132/2022 Allowed for 11-03-2022
Now Modified and will be listed on 11/3/2022
4 All d for 11-03-2022
CR.A.(DB) 636/2015 owedtor instead of 10/03/2022
s Allowed for 11-03-2022 Now Modified and will be listed on 11/3/2022
CR.A.(DB) 1238/2017 instead of 10/03/2022




